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SECRETARIAT OF THE KERALA LEGISLATURE

NOTIFICATION

No. 12267/Table-1/2023/Leg Thiruvananthapuram, 19" July , 2023.

Oommen Chandy, an elected Member of Kerala Legislative Assembly from
“ 98-Puthuppally” constituency expired on 18" July, 2023. Consequent on the demise
of Oommen Chandy, the “ 98-Puthuppally” seat in the Kerala Legislative Assembly

has become vacant with effect from 18" July, 2023.
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By Order,

A. M. BASHEER,
Secretary, Legislative Assembly.
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